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during 64-65 or 65-66 due to lack of 
funds and was programmed to be 
taken up during 67-68. It is also a 
'fact that a letter stating that some 
of the employees were proposing to 
go on hunger strike if the work was 
not taken up immediately was receiv-
ed by the Railway Administration. 
After review of the whole issue it 
has now been decided by the Railway 
Administration to take up the work 
in 1966-67 itself and the work is ex-
pected to commence early. 

CatUe Feed Factories 

5655. Shrt Flrodla: Will the Min-
ister of Indust!')' be pleased to state: 

(a) the total number of cattle feed 
faclories in the country at present; 

(b) the total capacity; and 

(c) the incentives or help offered 
by Government for establishins tbeae 
factories? 

The Minister of IDdllSt!')' (8hrt D. 
Sanjlva77a): (a). 12. 

(bl About 2,50,000 lonnes per 
annum. 

(c) A statement Is laid lilt the Table 
of the House. "!.Placed in LibraT1/. 
Sec No. LT-6343/661. 

FUll.... of top posts In Public 
UDdertaklnp 

5656. Shrl BuwUlt: 
Shri VWawa Natb PaD4e:r: 

Will the Minister of 1Ddutr:r be 
pleased 10 slate: 

(al whether it is a fact that the 
Government are considering any pro-
posal that senior appointments and 
technical posts in all major public 
undertakings of the centre should be 
filled On all-India basis and not on 
regional considerations; and 

(b) if so, when? 

The MInIster of - ...... 7 (1IIor1 D. 
Sanjlva77a): (a) and (b). According 

Trains at Ghaziabad 
(C.A) 

to the principles of recruitment laid 
down, in April, 1961, 8enlor appoint-
ments and technical posts in the 
public undertakings are to be filled by 
the recruitment of the best qualified 
and the most experienced persons, on 
an all-India basis, by advertisement 
or other suitable methods. The reser-
vations in respect of scheduled castes/ 
tribes are on the same lines as in' the 
case of appointments under Govern" 
ment. 

12.20 hra. 
CALLING ATTENTION TO MATTEr 
OF URGENT PUBUC IMPORTANCE 

HOLO-IJP OF TRAINS AT GHAZlAlIAD ON 
12m MAy, 1966 
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The plea of the people for detainin.g 
the trains was that 1 Rohtak-Delhl-
Ghaziabad shuttle was regularly run-
ning late, which is actually not correct. 

Sbrl Vlsbram Prasad: It is correct. 

Dr. Ram Suhbar SlDrb: Perhap~ 
the han. Member has very, seldom 
used this Rohtak-Delhi-Ghazlabad 
shuttle and so he might not at all 
be c01'l~ersant with the position. 

~ """ ~ ~ (,,~) 
~~trrnT;1 

Dr. Bam Subbar SlDJb: In the first 
12 days of May, 1986, this train left 
Ghaziabad right time on all days 
except for three days. and the lat" 
start Wa!': 15 minutes, 7 minutes and 
5 minutes on those three days; it 
arrived at Rohtak right time on all 
but fiVe occasions, and the late arrival 
was between 5 and 7 minutes. It 
arrived at Delhi right time on all but 
five occasions, and the late arrival 

was as under; on 3rd May, 22 minutes; 
on 5th May, 27 minutes; on 7th May, 
12 minutes: on lOth May, 5 minutes, 
and on 1J th May, 9 minutes. That I. 
the actual position. 
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Shrl P. C. Borooall (Slba.agar): 
May I know whether this incident 
occurred on account of the action of 
miscreants or gen~ine pass-engers 
when Dr. LoMa was travelling! If 
it is the action of miscreants. has 
anybody been arrested? 

(C,A) 

Dr. Ram Sublaar· SinJla: The police 
tried to reach there in time. We 
await their report. 
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RE: QUESTIONS OF PRIVILEGE 

Mr. Spealter: Shri Kamath. 

~ P""'~ (~) 
ff.\' ~ F~,l~iftlifill. '!iT ~ m-r 
lifT I 

Shrl Barl VlsbDu Kamath (Hoshan-
gabad): Mr. Speaker, may I crave 
your permission .... 

Mr. Speaker: Very brief. 

Shri Harl VlsbDu !bmath: Not 
more than three minutes. 

May I crave your permission and 
the indulgence of the House to rai •• 
under rule 225 of the Rules of Proce-
dure, a question involving a breach 
of privilege? The House ill well aware 
that yesterday the Minister of Plan-
ning and Social Welfare clarified 
certain points which had been raised 
in the House the day before. and In 
the course of his statement whiCh had 
been laid on the Table and which is 
with fill hon. Members, he .Bald: 

"I should like to deny that the 
statement that t propose to make 

tomorrow has been agreed to"-
mark the words 'agreed'-

"with the President of th~ 
World Bank, Mr. Woods or that 1 
am waiting to get clearance to 
the .tatement from Wa.hi~on." 

Later on. in the same paragraph, he 
became more categorical-Will you 
kindly come to the tail end of the 
paragraph? 

''There could be no question of 
my having obtained the agree-
ment of the World Bank Presi-
dent to it or sought the clearance 
of Washington to it,'· 

This is very well put, because while 
we are in favour of aid on honour-
able terms from all countries, includ-
ing Russia, America and smaller eoun_ 
tries. India. as a selt-respecting 
nfltio~ will not ask fOr any clearance 
from any country. be it Russia or any 
other country. for a statement that is 
to be made by a Minister in the 
House, Dnd no permission or agree~ 
mcnt of any foreign dignJtary is neees. 
sary for making a statement here. 

But the flrst paragraph. unfortu-
nately, is not contradicted, the .t.te-
ment th.t the PTI correspondent in 
Washington or New York-I do not 
know where he is stationed-made. 

Shrl Hem Darua (Gauhatl): ·New 
York. 

Shri Bari VIshnu Kunath: New 
York. I am thankful to my colleague, 
Shri Hem Barua; he know. It better. 

According to the .tatement made 
by the Minillter, 

"Some hOD. Members had aIIJO 
given notice of a privilege 
motion"-

tbat was against the Minilter which 
1'OU rightly ruled out yesterday-

·'in regard to 8 PTI report that 
before leaving Wuhington, I met 




